CORRIGENDUM TO OFFER OPENING PUBLIC ANNOUNCEMENT UNDER REGULATION 18(7)
OF SEBI (SUBSTANTIAL ACQUSITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011
(‘SEBI (SAST) REGULATIONS, 2011’) FOR THE ATTENTION OF THE SHAREHOLDERS OF

BEST STEEL LOGISTICS LIMITED

CIN: L74900DL1983PLC014972
Registered Office: L-506, Agrasen Apartments, Plot No. 66, I.P Extension, Delhi -110092;
Tel. No.: +91-120-6401829; Fax. No.: Not Available;
E-mail : info@beststeel.co.in; Website : www.beststeel.co.in;
Open Offer for acquisition of 7,956,000 Equity Shares from the Shareholders of Best Steel Logistics
Limited (‘Target Company’) by Mr. Rahul Gupta (‘Acquirer’) along with Mr. Sameer Gupta (‘PAC’)

This Corrigendum to Offer Opening Public Announcement is being issued by Corporate Professionals Capital Private
Limited, for and on behalf of Mr. Rahul Gupta (‘Acquirer’) along with Mr. Sameer Gupta (‘PAC') pursuant to Regulation
18(7) of SEBI (SAST) Regulations, 2011 in respect of the Takeover Open Offer to acquire shares of Best Steel Logistics
Limited (hereinafter referred to as 'BSLL'/ 'Target Company'). The Detailed Public Statement ('DPS') with respect to the
aforementioned offer was made on February 05, 2018, Monday in Business Standard (English) (All Editions), Business
Standard (Hindi) (All Editions) and Mumbai Lakshadeep (Marathi) (Mumbai Edition) and the Original Offer Opening Public
Announcement and Corrigendum to Detailed Public Statement was made on April 06, 2018, Friday in Business Standard
(English) (All Editions), Business Standard (Hindi) (All Editions) and Mumbai Lakshadeep (Marathi) (Mumbai Edition).

1. Kindly note in para 6(a) of the Offer Opening Public Statement (‘OOPA’) issued on April 06, 2018, Friday, the Date of
Commencement of Tendering Period (Offer Opening Date) was April 09, 2018, Monday, however, due to some technical
error, the tendering period could not commence from April 09, 2018, Monday and the same has been revised which should
be read as follows:

ORIGINAL | AS ANNOUNCED IN 00PA ACTUAL

ACTIVITY DATE AND DAY DATE AND DAY DATE AND DAY
Date of commencement of tendering period March 26, 2018, April 09, 2018, April 11, 2018,
(Offer Opening Date) Monday Monday Wednesday
Date of expiry of tendering period (Offer April 10, 2018, April 20, 2018, April 24, 2018,
Closing Date) Tuesday Friday Tuesday
Date by which all requirements including April 24, 2018, May 08, 2018, May 10, 2018,
payment of consideration would be completed Tuesday Tuesday Thursday

2. Capitalized terms used in this announcement, but not defined, shall have the same meaning assigned to them in the PA,
DPS and the LoF.
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